Written Answers fto [25 April, 2016] Unstarred Questions 141

Year-wise Funds released by the Ministry in Renewable

Energy Sector in last 3 years

® in Crore)

Sl.  Financial Year Sector-wise release of funds/contribution
No. Solar Wind Small Biomass Total
Hydro & Contribution
Bagase
Cogeneration
1.  2013-14 69228 300.00 122.82 12.37 1,127.47
2. 2014-15 1,158.20 566.00 107.99 6.24 1.838.43
3. 2015-16 3,146.24 314.00 104.84 10.06 3,575.14
TotaL 4.996.72 1,180.00 335.65 2867 6,541.04

Use of unproductive and non-agricultural land for sloar parks

57. SHRIA. W. RABI BERNARD: Will the Minister of NEW AND RENEWABLE
ENERGY be pleased to State:

(a) whether Government has come out with fresh guidelines that allow State

Governments to use unproductive and non-agricultural land to set up solar parks;
(b) if so, the details thercof, and

(¢) whether a number of solar parks have been approved in various States, so

far, with an aggregate capacity of 1,848 MW?

THE MINISTER OF STATE OF THE MINISTRY OF NEW AND RENEWABLE
ENERGY (SHRI PIYUSH GOYAL): (a) and (b) As per scheme Guidelines of 'Development
of Solar Parks and Ultra Mega Solar Power Projects', unproductive and non-agricultural
land is taken for setting up of solar parks. The details of solar parks sanctioned are

given in Statement (See below).

(¢) Yes, Sir. As on date, 32 solar parks of aggregate capacity 19,400 MW have
been approved to 20 States under the scheme of 'Development of Solar Parks and Ultra

Mega Solar Power Projects'.



Statement

List of Sanctioned Solar Parks

S1. No. State Capacity (MW) Name of the Solar Power Parks Land identified at
Developer (SPPD)
1 2 3 4 5
L Andhra Pradesh 1500 AP Solar Power Corporation Pvt. Ltd., NP Kunta of Anantpuramu &
JVC of SECI, APGENCO and NREDCAP Galiveedu of Kadapa Districts
2. Andhra Pradesh 1000 Kurnool District
3. Andhra Pradesh 1000 Galiveedu Madal, Kadapa district
4, Andhra Pradesh 500 Talaricheruvu Village, Tadipathri
Mandal, Anathapuramu District of
Andhra Pradesh
5. Arunachal Pradesh 100 Arunachal Pradesh Energy Development Tezu township in Lohit district
Agency (APEDA)
6. Assam 69 JVC of APDCL, APGCL & SECI Amguri in Sibsagar district
7. Chhattisgarh 500 CREDA Rajnandgaon, Janjgir Champa districts
8. Gujarat 700 GPCL Radhanesda, Vav, Distt. Banaskantha
9. Haryana 500 Saur Urja Nigam Haryana Ltd. Bugan in Hisar district, Baralu and
(SUN Haryana) Singhani in Bhiwani district and

Daukhera in Mahindergarh district
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HP State Electricity Board Ltd.
JAKEDA

Karnataka Solar Power Development
Corporation Pvt. Ltd. (KSPDCL); JVC
of SECI and KREDAL

Renewable Power Corporation of Kerala
Limited (RPCKL); JVC of SECI and KSEB

Rewa Ultra Mega Solar Limited; a JVC
of SECT and MPUVNL

Rewa Ultra Mega Solar Limited; a JVC
of SECT and MPUVNL

Rewa Ultra Mega Solar Limited; a JVC
of SECT and MPUVNL

Rewa Ultra Mega Solar Limited; a JVC
of SECT and MPUVNL

M/s Pragat Akshay Urja Ltd.

Maharashtra State Electricity Generating
Company Ltd. MAHAGENCO)

M/s K. P. Power Pvt. Ltd.

Spiti Valley of Lahaul and Spiti District

Mohagarh and Badla Brahmana,
District-Samba

Pavagada taluk Tumkur dist.

Paivalike, Meenja, Kinanoor,
Kraindalam and Ambalathara villages
of Kasargode district

Rewa, MP

Neemuch, Agar and Mandsaur

Rajgarh and Shajapur

Chhattarpur and Morena

Sakri, Dhule district of Maharashtra

Dondaicha, district Dhule,
Maharashtra

Taluka Patoda, district Beed,
Maharashtra
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1 2 3 4 5
21. Meghalaya 20 Meghalaya Power Generation West Jaintia Hills & East Jaintia Hills
Corporation Ltd (MePGCL) districts
22. Nagaland 60 Directorate of New & Renewable Dimapur, Kohima and New Peren
Energy, Nagaland districts
23, Odisha 1000 GEDCOL Balasore, Keonjhar, Deogarh, Boudh,
Kalahandi and Angul
4. Rajasthan 680 Rajasthan Solar Park Development Bhadla Phase 11, Bhadla, Rajasthan
Company Ltd. (RSDCL), a subsidiary
of RRECL
25. Rajasthan 1000 Surya Urja Company of Rajasthan Ltd.; Bhadla Phase III, Bhadla, Rajasthan
a JVC between State Government and IL
& FS Energy Development Company Ltd.
26. Rajasthan 750 M/s Essel Surya Urja Company of Villages Ugraas, Nagnechinagar &
Rajasthan Limited; JV of GoR and Essel Dandhu, tehsil Phalodi, distt. Jodhpur
Infraprojects Limited (450 MW) and villages Lavan &
Purohitsar, tehsil Pokaran, distt.
Jaisalmer (300 MW)
27. Rajasthan 500 M/s Adani Renewable Energy Park Bhadla Phase 1V, Bhadla, Jodhpur
Rajasthan Limited (AREPRL); a JVC Rajasthan
of Government of Rajasthan and APEPRL
28. Rajasthan (321 MW 321 M/s Adani Renewable Energy Park Fatehgarh & Pokaran, Jaisalmer,

through support of Gol

Rajasthan Limited (AREPRL); a JVC of

Rajasthan
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out of 1500 MW)

Government of Rajasthan and APEPRL

29. Telangana 500 SECI, Telangana GENCO and Telangana Gattu, Mehboob Nagar Distt.
New & Renewable Energy Development
Corporation Ltd. (TNREDC)

30. Uttar Pradesh 600 Lucknow Solar Power Development Jalaun, Allahabad, Mirzapur and
Corporation Ltd.; JVC of UPNEDA and Kanpur Dehat districts
SECI

31 Uttarakhand 50 State Industrial Development Corporation  Industrial Area, Sitarganj (Phase 1),
Uttarakhand Limited (SIDCUL) Industrial Area, Sitarganj (Phase II)

and Industrial Area, kashipur

32. West Bengal 500 West Bengal State Electricity Distribution  East Mednipur, West Mednipur,

Company Ltd. Bankura
TotaL 19400
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